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Mew Delhi this the 17th day of August, 2004
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Morks no.?, Khvbar Pass, Hall Road,
Delhi. '

2. The Dirsctor,

Central Public Health Enginesring
garch Instituts, Nzhru Marg
Fagour-3%.

. The Scientist i,
Touncil of Eci““ 3; dnd Industrial
Research, @nusandhan Bha
Rafi rarg, MNew D@Lhi*llumﬂl

Respondants

dvocate Shri Satish proxy for
VoK LRao )

L
<
o

R DE

3

R (ORAL)

{(Hon’ble shri $.4A. Singh, Member (A)
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partizs for soms time, learned counssl for the applicant

would like to withdraw the 08 with liberty to file a Trash
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